NATIO COMPANY
VISIONAL BENCH
HENNAL
UM ORDER SHEET THE HEARI CHENNAI BENCH, CHENNAIL
N 20/06/2017 AT 10.30 AM

COMPANY APP
pPETITION NUMBER TCP/101/2016
NAME OF THE PETITIONER(S) . Vis-Ram Financial Services Private Limited
NAME OF THE RESPONDENT(S) . Metafilms (India) Limited & 33 others
UNDER SECTION 111, 1114, 235(2), 397/398
g.No. Name (in Capital) Represented by Signature
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ORDER
Mr. S. Velu, Counsel for Petitioner present. M. Karthi Seshadri, Counsel for R-1to
R-31 present. M-~ Balamurugan; Counsel for R-32 present. Matter 18 posted for
further arguments- Put up on 12.07 2017.
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